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THE MINISTER OF STATE IN THE .

DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS AND IN THY
MINISTRY OF WORKS AND HOUS-
ING (SHRI OM MEHTA): (a) No,
Sir.

(b) Does not arise.

(c) The Delni Development Autho-
rty is concentrating on the construc-
tion of flats for persons in the MIG,
L.IG etc. at present.

Peihi Milk Scheme without Licence

1762. SHRI NAWAL KISNORE
SINHA.:
SHRI NARENDRA SINGH:

Will the Minister of AGRICULTURE
‘be pleased to state:

(a) whether the Delhi Milk Scheme
has been functioning without a licence
from the Delhi Municipal Corporation;

(b) if so, the reasons therefor and
whether it has ever been challanned
for not obtaining licence; and

(c) when the DMS is expected to
obtain licence to function from the
Delhi Municipal Corporation?

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI B. . MAURYA): (a) The
Delhi Milk Scheme is not in possession
of a valid licence froxh the Delhi Mu-
nicipal Corporation.

b)) The DMS has not been challan~
ned for not obtaining a licence.

(c) An application from DME for a
Mesmee is pending with the Deihi Mu-
nicipal Corpatation.
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1763. SHRI B. S. BHAURA: WwWin
the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are avare
of the fact that the Commission agents
in Punjab had held back almost ﬂle&
“wheat bonug coupons without disbuxs-
ing them the farmmers and
manded for Commission; and

(b) if so, the steps taken by &~
érmrment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRTI ANNASAHEB P. SHINDB®):
(a) and (b). The State Government has
reported that no such cases have
come to their notice.

All India Students’ Federation Con-
ference held at Cochip

1764. SHRI B. S, BHAURA : will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether nineteenth National
Conference of All India Students’
Federation was held at Cochin from
14th to 17th January, 1974;

{(b) if so, whether Government hate
received copies of resolutions passed
at the Conference;

(c) if so, the gist thereof; and

(d) whether Government have con-
sidered the same?

THE MINISTER OF EDUCATION,
SOCIAL WHELFARE AND CULTURE
(PROF. 8. NURUL HASAN): (a) to
(d). The deinands inade at the Cén-
ference of Al IndMa Btudents’ Federa-
tion held at Cochtin from Janusary Ii—
17, 19074 havé bésh recenitly recetvad
and are under examination. A stabe-
fient giving thely démands s Gich-
«d.





